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 threatened strike by ‘456

. Engineerg cml Technicions of IA (CA)

to. lay on the Table a statement
(Hindi and English versiong) regard-
- ing further tranche of market loans
igsued by the Central Government
in April, 1979. [Placed in Library.
See No, LT-4426/79)

SHRL MANI RAM BAGRI: **
" MR, SPEAKER: 1t is not a point
of order. I over-rule it. Dont re-
cord anything.
Calling attention,
Shri Mani Ram Bagri then lejt the
Houge

SHRI K. RAMAMURTRY: 1 have
a point of order.

MR SPEAKER: Under what rule?
The same one or a different one,

SHRI K, RAMAMURTHY: The
Same one,

MR. SPEAKER: No, please,

SHRI RAJ NARAIN. ¢

MR. SPEAKER: Don't record.

It is not a4 point of order at all
If you want to make a statcment, I
will not allew you. You give notice

- under Rule 377, I will consider that.

12.21 hrs.

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IM-
S PORTANCE
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SHRI RAJ NARAIN  (Rae
Barailly): B8ir; I rise on 2 point of
order. SN o

MR. SPEAKER: What is yout
point of order? There is no point of
order,

SHRI RAJ NARAIN: My point of
order is this. Without hearing a
responsible Member, how cap you
say that there is no point of order?

MR. SPEAKER: Quite right.

SHRI RAJ NARAIN: You are the
mouth piece of the House, You are
Speaker. Your personality is limi-
ted, You are not a man of unlimjted
personality.

MR. SPEAKER; What is your
point of order?
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It is not in the

MR, SPEAKER:
I cannot allow you,

list.

mwﬁwunwwmmm

QMMMMﬁW ﬁWW

EEEE: £t
mwm

5
wwRMﬂ

¥

$imRa

T AW
't dmr 1 & o ey
wret fed
R oy fod
¢ girtr fafeze arge o wwm
Through the Chair I ask the Minister

aft
qier
ey
® gard

of Foreign Affairs to make a sfate-

ment,
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THE MNISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR

BUSINESS ADVISORY COMMIT-
(SHR] RAVINDRA VARMA):

beg to move:
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